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I, the Chairman of the Committee on Private Memben' Billa and Rmolutioni 
having been authorised by the Committee, present on their behalf th.ii their Seventeemb 
Report. 

2. The Committee met on the 26th March, I~ to conaider allotment of time to 
the ReaolutiCllDS set down in the Llat of Business for Friday, the 29th March, 1963. 

3. The Members whoee rcsoluticma had been inc!uded in the List of BuUDesa for 
the a91h March 1963 had been invited to present their views on the resolutiont before the 
Commimee. Shri Hem Barua and Shrimau Subhadra Joshi attended the SittIDa. 

+ The Committee recommend the allocation of time a follows :-
{I) Resolution regarding Admin.iatrative Policy in NBPA 2 hours 
(2) Resolution regarding Nationalisation of Blllb 2 houra 
{3) Resolution regarding Film c.ea.onhip Il bouts 
C.) Reaolmion regarding N ationalilltion of Sugar Indumy d houn 

NIW Dll.BI; 
March a6, 1963 

S. V. KRISHNAMOORTHY RAO, 
cw ... , 

COIMlilta °" Priool1 M..,.,,' 
Billi """ RllOl#iions. 
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